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" heard for admxss;on.

2, ! The appl;cawt { bhrl Mahégiﬁ Yadav) is

thet para 8(o) - may be deleted, Against this
._Daakgreund, the application is being considered,

is concerned, .

_.4.’ Considering the submissions and ef ter
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1 have goﬁé through tha note of the'
offlcs Ulth ragard o the defedtss Con31dar1ng
urgent ‘nature of the matter, the appllCation cenbe

Watchman working in the office of the Abomic
Mineral Divisional, Lastern Region,Jashedpudg.

The applicant'has been trensferred érom*zastern
Region to North western Region and posted at
Jeipur by Anexure-p/2 dated 27,11.1996. By this
application, a prayer is made for quashing the
a&ovesaid order of transfer, There are a number
of other prayers at para {p) relating to
medical duas, over time, payment of night duty
allowance end several other claims, Shri R. Ke
Choubey, learned counsel, categorically says

There is an interim prayer for stay of operation
of the order of transfer.

3, Admittedly, the applicant is a low paid
Greup 10! employee; He uas“Posted to Jamshedpur
about 2§,yeaps "back. It is submitted that transfer

at- this-stage to a far place like Jeipur will

cause lote of dszlcultles as far as the applicent

ﬁéihg through the averments on record, I hereby
direct that the epplicant shall suomit a
representation to the Director,Department of




Atomic Energy,AMD Lomplex, degumpet ,Hyderabad=16
- frespondent no,1) ormgmg Out+ the difficulties
which he will have to face on sccount of-his ttansf‘er

within 15 days from today., I further dlrect that
on recelpt of tne avovesalid representatxon respondent ’

no.1 shaktl consider end dlspose of the seme Dy &
.>':reasonud -and speakmg order u1thm one month from the
date of recelpt of a copy of‘ tha order and txll
'dxsposal of . the ' abovesaid repre'sentatlon, the. arder
of transf‘er -of the eppllcant from Eastem Regi;on to
North: western Regmn at Jaipur- shall not be operated,

"

e, -, E Tha ap; Jllcatmn ig dlspOsed of‘ accordmgly

with the L aoove direction, . ., . .

s N - . i . . -

. : - (KoD. Sahs
Ll 4. . . ..Member {A

The e .. . . - - . 3 . - L

* ol M it -
.. : EREE .t . _ .



